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Order dt. 7-2-2001. 

Heard shri a.tcsahu,1earnei counsel 

for the petitioner and Mr.S.3.Jena,leamed ASC 

for the Resfldts.Learfl 	counsel for the 

petitioner has filed a Meric that he does not 

want to pursue this OA.In view of this the OA 

is disposed of a3 not Deing presse& 
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